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Through E-mail: ju icial-ngt v.in

From:-
Smt. Madhuri singh,
R/o village Mujanuna,
Post Turtipar, Tehsil belthraroad,
Distt. Ballia UP (Respondent no-4)
To,

The Registrar,

Principal Bench,

Hon’ble National Green Tribunal,
New Delhi

Sub:- Compliance report of Origional Application no 701/2023 dated 02 April 2024.

Respected Sir,

Complete complicance report is attached in compliance with the order dated 02-04-
2024 passed in the origional application number 701/2023 filed in the Honorable National
Green Tribunal, New Delhi.

Enclosure: As abov
Dated:- R 7/2 f.,

gards..
T2
Smt. Madhuri singh,
R/o village Mujanuna,
Post Turtipar, Tehsil belthraroad,

Distt. Ballia UP-277303
(Respondent no-4)

NGT
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w0 udoshodlo ¥ Afva RerTa sRadee Y 701/2023 # WiRd
Fresr fdid 02.04.2023 & IqUTe AT~

0 wHoshodlo AT RS JAfteder TR 701 /2023 ¥ foe amew
gifRd fpd 1 B
04- Recommendation:-

e It is required to construct pakka/motorable haul road from lease/
weigth bridge to main road on priority basis to minimize the air pollution
etc,

e UPPCB/Ground water Department (Ministry of Jal Sakti, Governement of
UP) to take suitable action for use for unathourised bore-well by all three
lease holder.
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Khadauda Ballia
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Khadauda Ballia

Kathooda, Uttar Pradesh, India
32WJ+6P g« 9terdl, Kathooda, Uttar Pradesh 221717, India
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